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THE MINISTER OF PETROLEUM AND 
CHEMICALS AND MINISTER OF PARLIA
MENTARY AFFAIRS (SHRI SATYA 
PRAKASH MALAVIYA): (a) to (e). An Aide 
Memoire has been signed between India 
and Venezuela whereby India has agreed to 
purchase on conrtmerclal conditions for a 
period ot three years crude oil and products 
sub)ect to agreement on product price/qual
ity. Since the Venezuelan crude oils offered 
are not suitable for use in Indian refineries, 
Venezuela would endeavour to exchange 
the crude cil for alternative crude oil suitable 
to India Hence the price and delivery terms 
will be decided only after Venezuela finalises 
the terms of exchange.

Refueling Facilities to Foreign Aircraft

554. DR. CHINTA MOHAN;
SHRI JANARDHANA 

POOJARY:

Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to state:

(a) whether the facility of refueling is 
available to foreign aircraft at a number of 
airports in the country;

(b) If so, the total quantity of oil supplied 
to foreign aircraft during the last six months 
from these airports and its impact on the fuel 
supplied to the country’s aircraft;

(c) whether the prices of fuel supplied to 
the foreign aircraft differ from the pnce of fuel 
in the country; and

(d) if so. the details thereof?

THE MINISTER OF PETROLEUM AND 
CHEMICALS AND MINISTER OF PARLIA
MENTARY AFFAIRS (SHRI SATYA 
PRAKASH MALAVIYA): (a) Yes. Sir.

(b) The quantity of Aviation Turbine 
Fuel supplied to foreign aircraft during July- 
December, 1990 was about 3,29,000 KL. 
The supply of fuel to foreign aircraft does not 
have any impact on the fuel supplied to 
Indian Aircraft.

(c) and d̂). Yes. Sir. Details are given 
below in the Statement.

STATEMENT

(IT  Selling Rate 1$ « Rs. 18.69) 

Ruling as on 1.2.1991)

Location Pric0$ Applicable to International 
Airlines including Air India WEF 

10.2.91 USD/KL

Posted Airfield Prices (Applicable 
to Domestic Airlines for Domestic 

Consumption) WEF 15.10.90 Rs./KL

1 2 3

Delhi 426.13 8342.37 
(Inclusive of ShakurbastI Terminal Tax Rs. 15/K1)

Calcutta 433.83
(Inclusive of Entry Tax @ 2%)

8410.11

Bombay 423.32 8328.32
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1 2 3

Madras 423.32 8224.82

Dabolim 423.32 8272.81

Amritsar 425.32 8506.53

Trivandrum 425.32 8341.59

Bangalore 425.32 8407.54

Hyderabad 425.32 8540.97

Patna 425.32 8337.26

Ahmedabad 425.32 8347.97

Trichy 425.32 8410.89

Not9: All the abovo ratas are exclusive of Salas Tax and Local Levies. IF any. 

Carriage Repair Work In Tirupatl [Engiish]

555. DR. CHINTA MOHAN: Will the 
Minister of RAILWAYS be pleased to state:

(a) whether repair work of railway car
riages is being done by a public sector un
dertaking In Tirupatl district of Andhra 
Pradesh;

(b) if so, whether this work is not being 
done satisfactorily by this undertaking for 
sometime past;

(c) if so. the details thereof;

(d) whethertho Government have taken 
remedial measures to revitalise the function
ing of this undertaking; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE
m in is tr y  o f  r a ilw a ys  (SHRI bhakta
CHARAN DAS): (a) No. Sir.

(b) to (e). Do not arise.

Requlrennent of LPG

556 SHRI Y.S. RAJA SEKHAR 
REDDY: Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to state:

(a) whether there is a proposal to in
crease the prbe of LPG cylinders;

(b) whetherthe Government propose to 
introduce rationing in the use of LPG cylin
ders: and

(c) the requirement of LPG in the coun
try, state-wise?

THE MINISTEROF PETROLEUM AND 
CHEMICALS AND MINISTER OF PARLIA
MENTARY AFFAIRS (SHRI SATYA 
PRAKASH MALAVIYA): (.?) There Is no




